T3 Re. Retrenciment of

workers

L
Report
Accounts and ths comments of
General

84, together with the Auditors’
cin the
the Comptroller and Auditor
of Inaia thereon,

(b) Review by Government on the
working of th: Company.
Pleced in Library, See No.
85 for (a) and (b).]

LT—402!

11, (a) Twenty-second Annual Report
and Accounts of the Manganese Ore
(India) Limited, for the year 1983-84,
together with the Auditors’ Report on
the Accounts and the comments of the
Comptroller and Auditor General of
India thereon.

(b) Review by Government on the
working of the Company.
[Placed in Library. See  No.
428 /85 for (a) and (b).]

LT—

IT1. (a) Twenty-sixth Annual Report
and Accounts of the National Mineral

Development Corporation Limited, Hy- -

derabad, for the vear 1983-84, together
with the Auditors’ Report on the Ac-
counts and tha comments of the Com-
ptroller and Auditor General of India
thereon.

(b) Review by Government on the
working of Corporation.
[Placed in Library, See No. LT-—399)
85 for (2) and (b).]

V. A copy (in English and Hindi) of the
following papers:—

(i) Annual Report and Audited Ac-
counts of the Mineral Development
Board, New Delhi, for the year 1683-
84.

(ii) Review by Governmen; on the
Annual Report,
[Placed in Library. See  No. LT—
429 /85 for (i) and (ii). ]

Report and” Accounts (1982-83) of .the
Rehabilitation Plantations Limited, Puna-
lur and related papers

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MATI RAM DULARI SINHA): Sir, I
beg to lay on the Table:—

I. A copy each (in English
Hindi) of the following papers, undes

and .

[ 31 JAN, 1985 ]

in Delhi Millk 14
Scheme

sub-section (1) of Section 619A of the
Companies Act, 1956:—

(i) Seventh Annual Report and
Accounts of the Rehabilitation Plan-
tations Limited, Punalur, for the
year 1982-83 together  with the
Auditors’ Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(ii) Review by Government on the
working of the Company.

II. Statement (in English and Hindi)
giving reasons for the delay in laying
the papers mentioned at | above,

[Placed in Library. See No. LT-—411|
85 for 1 and 1I.]
Report and Audited Accounts (1983-84)

of the Pharmacy Council of India, New
Delhi

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): Sir, T beg
to lay om the Table a copy each (in Eng-
lish and Hindi) of the following papers:—

(i) Annual Report and Audited Ac-
counts of the  Pharmacy Council of

India, New Delhi for the year 1983-84.

(ii) Review by Governmemt on the
working 'of the Council.
[Placed in Library. See No. LT—412]
85 for (i) and (ii)]

MESSAGE FROM THE PRESIDENT

MR. CHAIRMAN: I have to inform
Members that the following Message, dated
the 28th Tanuary, 1985, has been received
from the President:

“l have received with great satisfac-
tion the expression of thanks by the
Members of the Rajya Sabha for the
Address which T delivered o both
Houses of Parliament assembled toge-
ther or 17th January, 1985."

REFERENCE TO THE RETRENCH-
MENT OF ' WORKERS .IN DELHI
MILK SCHEME
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REFERENCE TO THE REPORT IN-
CREASE IN INCIDENTS OF ESPIO-
NAGE IN THE COUNTRY ‘
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effect of gas leakage 10
in Bhopal

g? it gaPaw #q 37 feeaw & fw
e ® EElvein @ 0T Zedr WE
9 ferfy ®eqt @ @ W OGERER W
¥ 93 g% g ¥ v w wiaw § e
@ trofegd @ T w9 W1 o 9%
AR 2% 5 ST 190 TW Tu %l
ST @ SRS X W 8 al@m @
TEY #qW 33U 9~ P& =9 @ &l
Y wfaesy 9 g T 7§ @K 9

REFERENCE TO THE SHORTAGE OF
COOKING GAS IN WEST BENGAL

SHRI SUKOMAL SEN (West Bangai):
Mr. Chairman, Sir, T would like io draw
thie attamtion of the Goverament (o iz
acute shortage of cooking gas supply in
Calcutta and other areas of West Bengal
resulting in much hardship to the domest.c
consumers in those areas. The domestic
consumer has to wait even upto three
months for replacemnet of a cylinder. Not
only that thousands of applications are still
pending with the authorities for clearance.
It is reported that 54,000 applications arc
pending for getting a second cylinder, The
Indian Oil authorities are failing to clear
the backlog resulting in much hardship to
the consumers or to the applicants whe are
cXpecting gas connections for domestic use.
I feel that mismanagemen; of the oil com-
panies js leading to such an acute short-
agz. § would like the Government to ‘vok
into the matter so that the backlog is
cleared immediately, the pending applica-
tions are cleared immediately and  the
third bottling plant Which is necessary aud
is to be installed in West Bengal should be
expedited. Am adequate buffer siock of
cylinders has to be arranged if the mis-
management of the oil companies is {0 be
eradicated, I hope the Government will
look into the maiter,

REFERENCE TO THE FINDINGS OF
ICAR ON LONGTERM EFFECT OF
GAS LEACAGE OF BHOPAL

SHRI JASWANT SINGH (Rajasthan):
Mr. Chairman, Sir, I rise to make a Spe-
cial Mention of the findings of ICAR on



